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which has to be performed very faith-

fully. Again, in this work we require

the help of voluntary social workers.
We have some in this Parliament
Shrimati Savitri Nigam is never tired
of advocating their cause. I always
feel how well served they are with
all our lady Members of Parliament
who not only work inside Parliament
but do so much work outside. When
one lady Member said that our women
are very backward, I protested im-
mediately; I thought of Shrimati
Savitri Nigam then, and she has, by
her very brilliant Hindi speech, prov-
ed again that our women are not
backward at all,

Some hon. Members roge—

Mr. Deputy-Speaker: Order, order.
There is no time now.

Shrimati
question.

Yashoda Reddy: One

Mr. Deputy-Speaker: There is no
time now,

Shri A. K. Sen: If I am given time,
I shall answer.

Mr, Deputy-Speaker: There is no
time. Is any hon. Member pressing
his cut motion?

Shri Narendra Singh Mahida: I
press my cut motion No, 11.

Mr. Deputiy-Speaker: The question
is:
“That the demand under the

Head ‘Department of Social Secu-
rity’ be reduced by Rs. 100.”
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[Amenities sg far provided to the
people of the Scheduled Castes,
Scheduled Tribes and other back-
ward classes. (11)]

The motion was negatived.

All the other cut motiong were then
put and negatived.

Mr. Deputy-Speaker: The question
is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1966, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 107 and 108, relating to the
Department of Social Security.

The motion was adopted.

MINISTRY OF DEFENCE

Mr. Deputy-Speaker: The House
wil] now take up the Demands for
Grants under the control of the Min-
istry of Defence,

DeEmMAND No. 10.—MINISTRY OF DEFENCE
Mr. Deputy Speaker: Motion moved:

“That a sum not exceeding
Rs, 56,980,000 be granted to the
President to complete the sum
necessary to defray the chargea
which will come in course of pay-
ment during the year ending the
81st day of March, 1966, in respect
of ‘Ministry of Defence’.” :

DeEmMAND No. 11.—DEFENCE SERVICES
EFFECTIVE—ARMY

Mr, Deputy Speaker: Motion moved:

“That a sum not exceeding
Rs. 4,88,97,75,000 be granted to the
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President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Defence Services, Effective—
Armyl.u
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“That a sum not. exceeding
Rs. 1,08,79,17,000 be granteq to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect

of ‘Defence Capital Outlay’.”

Demaanp 1\;(; 12'"1)“;’”“ SERVICES, Those Members who want to move
ERCTEVESENANY their cut motions will please send
their chits to the Table within 10

. D - H i : :
Mr. Deputy Speaker. Motion moved SelniGEad,

“That a sum not exceeding
Rs. 20,92,30,000 be granted to the
President to  complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Defence Services, Effec-

tive—Navy’'.

DeEmaND No. 13—DEFENCE  SERVICES,

ErFecTIVE—AIR FORCE

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,31,15,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st Day of March, 1966, in respect
of ‘Defence Services, Effective—

Air Force'.
DeEmand No. 14—DEFENCE SERVICES—
NON-EFFECTIVE

Mr, Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 17,80,27,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1866, in res-

pect of ‘Defence Services-Non-
effective’.”
Dremanp No. 117—Derence  CAPITAL

OvuTLAY
Mr, Deputy-Speaker: Motion moved:
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Mr. Deputy-Speaker: Hon. Members
may now move the cut motions to
Demands for Grants relating to the
Ministry of Defence, subject to their
being otherwise admissible,

Shri Yashpal Singh: I beg to move:

(i) “That the demand under the

head ‘Ministry of Defence' be reduced
by Rs. 100.”

[Failure to publish the Report of
Lt Gen. Henderson on the de-
bacle of Indian Army in NEFA
m1.

(ii) “That the demand under the
head ‘Ministry of Defence’ be reduced
by Rs. 100.”

[Failuse in defending the frontiers
against aggression of China and
Pakistan (2)].

(iii) “That the demand under the
head ‘Ministry of Defence’ be reduc-
ed by Rs. 100.”

[Failure to equip the Indian Army
and Air Force with supersonics
and nuclear weapons (3)].

(iv) “That the demand under the
head ‘Ministry of Defence’ be reduc-
ed by Rs, 100.”

[Failure to strengthen the Indian
Navy (4)].
(v) “That the demand under the

head ‘Ministry of Defence’ be reduc-
ed by Rs. 100.”

[Failure in ameliorating the service
conditions of Jawans and other
ranks (5)].

(vi) “That the demand under cn:
head ‘Ministry of Defence’ bc reduc-
ed Rs, 100.”

of Ordnance factories (6)].

Shri Narendra Singh Mahida: I beg
to move:

(i) “That the demand under the
head ‘Ministry of Defence’ be reduc-
ed by Rs. 100",

[Need to reorganise the Army
thoroughly in the light of modern
trends and the experience of
Chinese aggression (17)].

(ii) “That the demand wunder
the head ‘Ministry of Defence’ be
reduced by Rs. 100",

[Need to raise the discipline and
mora] of officers and other ranks
in the Defence Forces (18)].

(iii) “That the demand under
the head ‘Ministry of Defence’ be
reduced by Rs. 100”.

[Neeq to accelerate the re-
cquiping of the Defence Forces
in various directions (18)].

(iv) “That the demand under
the head ‘Ministry of Defence' be
reduced by Rs. 100"

[Need {o recast the rule:, regu-
lationg and procedures as regards
administrative, financial ang agudft
control (20)]

(v) “That the demand under the
head ‘Defence Services, Effective-
Army' be reduced by Rs. 100",

[Neeq to render the Armoured
Corps more effective by eliminat-
ing multiplicity of types of tenks
(21)].

(vi) “That the demand under
the head ‘Defence Service, Effective-
Air Force’ be reduced by Rs. 100",

[Need to render the Air Force
more effective by eliminating mul-
tiplicity of Aircraft (30)].

Mr, Deputy-Speaker: these cut mo-
tions are now before the House.



6579 D. G—Min. of CHAITRA 8,

18 hrs,

8hri Joachim Alva (Kanara): Mr,
Deputy-Speaker, Sir, 1 would like to
congratulate the hon. Defence Minister
for presenting a very balanced and
interesting document for 19565-66.
The Defence Services nced to be
congratulated for having been on their
duty in far-flung areas on the NEFA
front, on snow-white Ladakh front
and other places where the people
down from Kanya Kumari can never
imagine with what difficulties they are
performing their duty away from their
homes, away from all signs of civili-
sation on small rations and in bitter
cold. We can never realise what they
are doing and we all owe a great debt
to all the Defence Services, specially
the Indian Air Porce—not just the
Army—for the duty they hav. per-
formed. Qualitatively and quantitati-
vely, the Indian Air Force have per-
formed the highest rate of sacrifice.
The Defence Minister and the Minister
for Defence Production as also tihe
Deputy Minister, have along with the
Chiefs of Staff contributed a lot
along with all the men down from the
jawans right upto the top, towards the
safety and security of our land in the
past year. I am particularly happy that
the hon. Deputy Defence Miniater,
who was associated with the Indian
National Army and had been jailed for
ong year for, being a medical man, per-
forming medical duties and for per-
haps having shown a great sympathy
as a patriot, is now associated with the
Defence Ministry. '

For an IN.A. 'man it has taken
twenty long years to be associated
with the ministerial wing of the De-
fence Services, for one who had
fought for the freedom. The LN.A. was
one of the five factors which contri-
buted towards the Indian struggle for
freedom. All the three wings all the
three Ministersg have done well. The
Defence Ministry is headed by a
valiant man who said that he will not
return home until he was able to
meet the Chinese attack.

1887 (SAKA) Defence
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Are we in for another attack from
Chin:? That is the question perhaps
on everybody's mouth and in every-
body’s mind. And that is a very seri-
ous question. We cannot overlook this
danger. We are «till facing a massive
dange and during the time of emer-
genc, we are still perhaps not paying
the serious attention that this deserves
to be paid. South-East Asia is like a
neck'ace and each diamond is gathered
together in a necklace by an invisi-
ble string. I have heard a most inter-
esting story from Ramayana. When
Sri Lakshman was turned into a
bird, there was a dialogue between
Sri Ram and Sri Lakshman. He said,
“You are like g necklace and each
diamong is gathered up in the neck-
lace by an invisible string.” That in-
visible string hag now been destroy-
ed across the whole of South-East
Asia. All the diamonds have fallen
down in the dust from Burma upto
Canberra. The necklace hag to be
gathered up. We have not got the
courage to put that invisible string
and make the necklace that it was
until the Chinese attacked. The line
of protection has been withered away
from Burma to Canberra right upto
Nepal, Bhutan, Kashmir, NEFA border
and Sikkim and all the places are in
danger. Right now Sikkim is frighte-
ned. And on this side, the TUAR,
Afghanistan and Iran are in different
positiong in regard to us. We havi:
been attacked by China. What should
we do? It is time that we became self-
reliant. We can never have a nuclear
umbrella. We had the Nehru umb-
rella, a powerful policy of non-align-
ment, when powerful idea; generated
behind his great personality. ‘They
have perhaps been kept in the cold
storage for the present. We have to
revive it and invigorate it under our
leadership and that leadership should
also be well supported hy the De-
fence forces.

Sir. there is a wonderful film pro
duced by the British after Churchill’s
death entitleq the Finest Hovrs. That
film on Churchill should be shown to
every school boy and girl in India in-
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cluding the men in the Defence forces.
One of the great things Mr. Chutchill
ray: there is, “We the British have
many defects but we have no fear.”
That is exactly the point we have 1o
instil into our minds, the point that
the Defence Minister emphasized when
I:e took office. Unless we shed our
fear, we cannot defend our country.
Unles: we have the requisite weapons,
we cannot arm ourselves against the
Chinese attack. The Chinese want to
humiliate us. Those who want to
think of a nuclear homb, let them for-
get it because a nuclear weapon can-

not bring us protection.

This country has been invaded not
once but perhaps a hundred times,
but it has never been destroyed. But
the day we arm ourselves with a
nuclear weapon, our country will
be destroyed. and our ancient land of
Hindustan will be destroyed. We as
a people and as a great nation with
4 soul of the past and with a peep
into the future have never been des-
troyed, though we have been invad-
ed times without number but the day
we take to a nuclear weapon, we shall
be destroyed.

China is perhaps intercsted in humi-
liating us because we are prosperous
rich and contented, But China can
not create a desert around ijiself.
China cannot be prosperous with a
huge desert all around it by throw-
ing the atom bomb. So, in the in-
terests of China jtself, the nuclear
bomb may not be a real weapon to
be used, against India; it may be only
a weapon of threat; if it cannot use
the bomb on the Gobi desert, if it
cannot uge the bomb across Mongolia
or on the Russian territory around, it
cannot also use it on India. Know-
ing this, we should not spend enor-
mous sums of money on a nuclear
weapon. America's defence expendi-
ture is more than the expenditure on
all our three development plans so
tar. So, how can we ever think of
the nuclear bomb? It is time that we

asve up this idea of a nuclear bomb.
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Those who have never felt perhaps
even one wound of the freedem strug-
gle between 1857 and 1947 are today
thinking of the bomb, The bones of
those persons who had suffered
wounds and lost their lives in the
freedom struggle are still lying in
the tombs and crying. And we do
not even know the names of all those
who fought for freedom heroically,
with weapons or without weapons.
whether with violent means or with
non-violent means. Bul those who
have never suffered any wound in
that long struggle are thinking today
of the nuclear bomb in some way or
the other.

But T was most astonished when 1
went last week to attend a lecture by
Shri H. M. Patel, a former Secretary
of the Defence Ministry. I spent an
hour there which I thought was not
worth it, and I am not sayirg any-
thing except what has appeared in
the newspapers, namely that retired
civil servants are advocating the cause
of the nuclear bomb, They do not say
it in so many words, but that is what
they mean. The lecture was presided
over by a forméer Governor of 1he
Reserve Bank, Shri Rama Rau once
our Ambassador to U.S.A. and Japan.
They had lived for nearly 30 vears
in opulence and great comfort and
during their service they had impli-
citly obeved their British masters.
But now, suddenly, Shri H M. Tatel.
says in his lecture, as was 1eported
in The Times of India, and as I have

‘heard it myself last week after spend-

ing one hour in Bombay, that we
had bought over 40 varietiegs of air-
craft, and, therefore, he asks why
should we produce aircraft ourselves!
This was the question which he posed
to the public of India: Why should we
manufacture our own aircraft? This
is what an ex-secretary of the De-
fence Ministry says. He said at one
time that we were going for more
than 4p varieties or even 400 variet-
ies—I forget the exact flgnire: Then,
in another breath, he asked why we
should not go in for the nuclear bomb.
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All these retired servants, who had
lived in comfort, and who were wor-
ried over even a slight crease in their
pants, who had cocktail parties, and
who set their lives from ten v'clock in
the morning to five o'clock in the
evening in a methodical way and who,
whenever we used to ring tnem wup
used to say that they were busy,
are today telling us how cur freedom
should be defended. They are the
people who are really saying that we
should burp up our planes. 1 would
submit that the people of India can-
not afford this kind of thinking. We
want to have an Air Force with air-
craft whose components will be most-
ly manufactured by ourselves Thanks
to the Defence Minister and the
Ministry's supervision, the Hindustan
Aircraft has all along produced ex-
cellent aircraft, and they have given
an excellent account of themselves;
they have proved a flve hundred per
cent success in the public gector, I
would suggest that we should have
more factories like the Hindustan Air-
craft in our country. If the Hindus-
tan Aircraft factory has been able to
set an example by its devotion to
duty and by its capacity to manu-
facture new types of aircraft. then it
should be taken note of and its acti-
vities should be further and fur-
ther expanded util we are able
to produce a perfect fighter and bom-
. Ber of our own. Why should we not
think like that? And why should we

not be self-reliant. For, it is onl¥
when we are self-reliant that other
nations will respect us. We are al-

ready appearing to be beggars be-
cause of the PL-480 food imports. Let
us not be beggars again for the nu-
clear weapons and for more wea-

pons from abroad, and for more
bombs from abroad. Our 24 ordn-
ance factories can be live bombs

of protection and security for us.
There should be moving machines.
Their outmoded machinery must be
discarded. And we shoud be able
to manufacture the most up-to-date
equipment and forms of clothing in
{hose factories, which will enable our
jawans to stand up to the cold climate
at the high altitudes on snow-while
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and snow-clad sights as they are. We
should manufacture the inost up-to-
date clothing for them in order to
give protection to those people. In-
cidentally, 1 would like to pay a
tribute to our people who are doing
work there on the border roads.
Friends like Shri Ravindra Varma
who is now present here and myself
had been to those areas like NEFA
and Ladakh, and we were led to
NEFA by gallant Shri Mahavir Tyagi.
Al]l those workers there are doing a
magnificent job. Perhaps, their names
are not known to anyone. 1 would"
plead on the floor of thz House that
the salaries of those drivers should
be three times what it is now. Thev
should also be allowed to take a little
rum in the bitter cold nights and
meat also once or twice a week, I
would give them anything that they
want, because they are doing their
duty magnificently there in those
difficult terrains.

Shri Ravindra Varma (Thiruvella):
Medical aid also.

Shri Joachim Alva: Yes, they should
get proper medical aid facilities also.
In those cold heights, they nced rum
to keep themseclves warm to face the
climate and also some mest. Let us
give to thosc people all that they
want. But in the name of expendi-
ture on defence, let us spend the
money in a responsible way and see
that every rupee and every pie that
we spend on our Army and On our
Defence Forces does not go down the
drain and there is ho corruption and
there is Tio wastage of any kind.

This Parliament, the people of India
sanctioned gnd gave an amount of
money to the public exchequer for
the defence forces. for the protection
of our jawans, the men in the Army,
Navy and Air Force, and also for
keeping our machines going, our sécu-
rity apparatus working. The Air
Force has to be the ‘queen’ of our bat-
tlefleld, just as the Russiang said that
the infantry was the ‘queen’ of thelr
battlefielg in the last war.
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[Shri Joachim Alva]
There is a foreign

here now in Delhi whose name s

Rawle Knox. I have met him. I

have been very familiar with his writ.

ings in 1950-53 in the Observer. His
wor”: are* ringing in my ears. This
is what he wrote in the London Ob-
server in early 18960s— the Chinese

Army is well-fed, well-disciplined,

well-looked after; it is not worrying

the people in the countryside; it is
popular and courageocus. [ am not

singing praise of that Army, but I

mention that this is written by an

Englishmen who is now in the city

reporting for the London Daily Tele-

praph. 1 asked him again whether

‘what - he wrote then is still true. He

fully confirmed it.

correspondent

What about the Soviet Army? The
Soviet Army is very popular in Rus-
sia. I would like to quote a sentence
to you, but there is no time for it
The Soviet Army also is well-disci-
plined, well fed and well-equipped.
Our hon, Defence Minister has been
there, all over the world, to gll these
three countries, USA, UK and USSR.

Now, our Army also should be like-
wise. Once upon a time, it was the
pride of the British to drive it againsl
Romme] one of the greatest comman-
ders.of history. Today we are a little
downcast after defeat at Chinese
hands. We should not only place all
the weapong they need at their dis-
posal, but we should .also see to it that
our Army is kept above all want.
munitions, clothing, personnel,
everything. Look at the way Chinese
girls are playing their part in the
Chinese Liberation Army. I would lik2
to implore the defence Minister to sce
that we have a well-lined, disciplined
programme for our women. Unless we
bring our women into this, we can-
not defend our country with all our
might and main. Our women should
be brought out actively into this life
of defence in the shape of nursing
and self protection. They should un-
dergo for three months a course in
self-defence. As long as these women
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have not been taught these courses
in nursing and self-defence, we shall
not move our defence forces in lines
‘of Safety.

We have got to go down to poor
Kerala. The women of Kerala can be
found as far as Assam and in the
NEFA heights; The Kerala women
are doing nursing in all the hospitals
of India. We want more nurses. We
want g thousand nurses, we want a
thousand doctors.

What hasppens to the poor young
men? If they get 45 per cent marks
and are in urgent need of becoming
doctors but are disqualified. Why
should not the Army take these men
and train them as doctors not because
they are cast-aways but because these
men are anxious to become doctors?
The Army can forget the rules and
them in and
train them up. The authorities will
have tp give them a 25 per cent allow-
ance on their salaries for loss of prac-
tice, as they now want to give to the
civilian doctors under the Compul-
sory health scheme.

These are all amenities which we
have to give, pay, privilegeg and other
things. Take the jet pllots of the
Soviet Air Force. They are herces of
the Soviet Union. There was s
pilot who took me to Farnborough.
The India Office told me that he was
one of our ace pilots. I am ashamed
to have forgotten hig name; but I have
not forgotten him. T asked him
‘What is your age?” He said ‘8. 1
asked ‘Married?”’. He answered, ‘No,
how can I marry? What will happen
to mv wife? She has to be a profes-
sional woman, a nurse or doctor if I
crash!

These are the worries of our fight-
ing men. We should not burden them
with these ‘worries when they go high
up in the air, locked up in battle with
the enemy. When he is engaged in
such operations at those heights, he
cannot be worrying about his nearest
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and dearest ones. Unless we asserl
that the Defence Ministry sees to it
that our jet pilots ace pilots, and
others who are doing battle on those
heights are kept free from any such
worries, we can have no security. We
cannot keep them worried all then
liveg about: their children.....

Mr. Deputy-Speaker: He

conclude now.

Shri Joachim Alva: I want some
more time. [ wil] continue tomorrow.
Thank you.

Mr. Deputy-Speaker:
ready taken 15 minutes.
two more, .

should

He has al-
He can take
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Shri Joachim Alva: The House is
thin. We are in an emergency.
Everyonec is not present. There is not
even quorum. [ will continue to-
Mmorrow.

Mr. Deputy-Speaker: The House
stands adjourned til] 11 AM. to-
Morrow.

18.18 hrs.

The Lok Sabha then adjqurncd till
Eleven of the clock on Tuesday, March
30, 1965/Chaitra 9, 1887 (Saka).
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